Property of Employees and Visitors/Personal Effects

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of
the Policy and endorsed hereon, that this Policy covers direct physical loss of or damage in
respect of the personal effects (except vehicles) owned by Insured, Insured’s officers, partners,
employee or of others in Insured’s care, custody or control when at a premises described in the
Schedule. The coverage does not apply to theft from any vehicle.

The indemnity provided herein shall be subject to the limit of indemnity as specified in The
Schedule.



